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Collecting of special toll from overseas 

passengers in Karipoor Airport 

1515. SHRI THENNALA 
BALAKR1SHNA PILLAI: Will the Minister 
of CIVIL AVIATION be pleased to state: 

(a) whether Government are aware that a 
special toll is collected from overseas 
passengers at the Karipoor Airport-Calicut; 
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(b) if so, what is the reason therefor and 
why it is not implemented by other airports; 

(c) the total amount collected so far from 
that special toll; and 

(d) whether there is any proposal 
under Government's consideration for 
abolishing the toll? 

THE MINISTER OF CIVIL AVIATION 
(SHRI CM. IBRAHIM): (a) and (b) Levy of 
'Users Charge' on embarking international 
passengers from Calicut airport has been 
introduced to meet the interest charges on the 
loan raised by Malabar International Airport 
Development Society for the upgradation of 
Calicut airport. Such a loan has not been taken 
for any other airport project and hence 'users 
charge' is not being levied at any otherport. 

(c) The approximate amount collected 
upto 30-6-1996 is Rs. 353.83 lakhs. 

(d) No, Sir. 

Handing     over     some      airstrips     to 

Maharashtra Government 

1516. MISS SAROJ KHAPARDE: Will 
the Minister of CIVIL AVIALTION be 
pleased to state: 

(a) whether it is a fact that recently 
Government of Maharashtra has asked the 
Central Government to hand over some 
airstrips in the State for its use; 

(b) if so, the details thereof; 

(c) whether Government have acceded to 
the demand of the State Government; and 

(d) if not, the reasons therefor? 

THE MINISTER OF CIVIL AVIATION 
(SHRI CM. IBRAHIM): (a) and (b) Yes, Sir. 
The State Government of Maharashtra has 
requested Airports Au- 

thority of India (AAI) to hand over Sholapur 
and Kolhapur airports to the State 
Government. 

(c) The procedural formalities are being 
complied with by the AAI. 

(d) Does not arise. 

 


